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foreign tourists and their guests resident in the
hotel may be implemented early.

(c) The matter is under consideration.

REFINERIES IN PUBLIC SECTOR

*396. SHRI MULKA GOVINDA REDDY:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state;

(a) whether Government have decided to
have two more oil refineries in the public
sector;

(b) if so, the names of States where these
two refineries will be located; and

(c) whether any foreign collaboration for
these projects has been accepted?

THE MINISTER oF PETROLEUM AND
CHEMICALS (SHRIHUMAYUN KABIR) :  (a)
Yes, Sir.

(b) Madras and West Bengal.

(c) For Madras refinery, the detailed
terms ctf collaboration are under negotiation
with the National Iranian 0Oil
Company/Amoco International Oil Company.
For Haldia refinery, the matter is under
consideration.

t [LAND FOR ADIVASIS IN DANDAKARANYA

*397. SHrl K. C. BAGHEL: Will the
Minister of REHABILITATION be pleased to
state how much land has been reclaimed in the
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Dandakaranya area in Bastar District and how
much
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t{THE MINISTER oF REHABILITATION
(SHR1 MAHAVIR Tyvacl): Up to 30th
September, 1964, 27,214 acres of land had
been fully reclaimed by the Dandakaranya
Development Authority in Bastar District. Out
of this 5,066 acres had been placed at the
disposal of Government of Madhya Pradesh
for allotment to landless tribals. Of this 4,966
acres had been allotted to 495 tribal families.]

SECONDARY EDUCATION GRANTS
COMMISSION

*398. SHRI S. K. VAISHAMPAYEN: Will
the Minister of EDUCATION be pleased to
state:

(a) whether the Central Advisory Board
of Education at its recent meeting held at
Bangalore considered any proposal to
establish a Secondary Education Grants
Commission on the lines of University Grants
Commission; and

(b) if so, what are the broad features of
the proposal?

THE MINISTER oF EDUCATION (SHRI
M. C. CHAGLA): (a) No, Sir.
(b) Does not arise.
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